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 MR,  SPEAKER:  It  cannot  be  done

 It  is  a  Question.  We  have  just  brought
 out  in  the  Business  Advisory  Com-

 mitiee  only  a  day  before,  that  the

 Home  Ministry  is  going  to  be  the  first

 Ministry  to  be  discussed;  and  under

 those  rules,  it  cannot  be  done.  I  appeal

 to  your  better  judgement;  I  am  open.
 I  have  to.  discuss  one  thing  or  the

 other,

 att  राम  दिलाई  पासवान  :  ला  एण्ड

 आर्ड़र  सिचुएशन  इन  दिल्ली  --...

 (Interruptions)  **

 MR.  SPEAKER:  You  have  done  it

 once—twice.  You  can  discuss  jt
 threadbare.  Threadbare  you  can  dis-

 cuss  it;  why  waste  time  unnecessarily?
 That  is  why  I  said,  there  is  no  bar

 ring,  and  no  curbing.  I  only  appeal  to

 your  sense,  whether  you  will  use  this
 time  or  some  other  convenient  time.

 (Interruptions)

 SHRI  GEORGE  FERNANDES:  rose

 MR.  SPEAKER:  That  is  what  I

 sai,  Mr.  George.  I  said  we  had  dis-

 cussed  it  three  days  back,  and  again
 the  Home  Ministry.....

 SHRI  GEORGE  FERNANDES  (Mu-

 zaffarpur):  Discussion  is  not  for  the

 sake  of  discussion,  Every  discussion

 seems  to  be  creating  situations  where

 the  law  and  order  situation  in  the

 Capital  is  deteriorating.  What  is  your

 answer?

 MR.  SPEAKER:  My  job  is  to  allow

 a  discussion.  ।  cannot  do  anything

 else.
 (Interruptions)  -

 MR.  SPEAKER:  I  am  not  allowing

 anything,

 (Interruptions)  **

 gene  महोदय :  मेरे  पास  अन्दर

 आा  जाना,  फैसला  कर  लेंगे  ।

 —-
 **Not  recorded.
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 PAPERS  LAID  ON  THE  TABLE

 Annual]  Accounts  of  Madras  Port  Trust
 for  1980-81,

 THE  MINISTER  OF  SHIPPING:
 AND  TRANSPORT  (SHRI  VEEREN-
 DRA  PATIL):  I  beg  to  ley  on  the

 Table  a  copy  of  the  Annual  Accounts
 (Hindi  and  English  versions)  of  the

 Madras  Port  Trust  for  the  year  1980:

 81  and  the  Audit  Report  thereon,  un--

 der  sub-section  (2)  of  section  103  of
 the  Major  Port  Trusts  Act,  1963.

 [Placeg  in  Library  See  No.  LT-3506/
 82].

 Annual  Report  and  Review  of  National
 Institute  for  Training  in  Industrial]  En--

 gineering,  Bombay  for  1980-81,  state-
 ment  for  not  laying  Accounts  of  the

 oforesajd  Institute  and  Annual  Report
 of  Indian  Institute  of  Management;.
 Calcutta  for  1980-81,  etc.  ete.

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRIES  OF  EDUCATION  AND:
 CULUTRE  AND  SOCAL  WELFARE
 (SHRIMATI  SHEILA  KAUL):  ।  beg

 to  lay  on  the  Table.

 (1)  Gi)  <A  copy  of  the  Annual

 Repo-t  (Hindi  and  English  varsions)
 of  the  National  Institute  for  Train-

 ing  in  Industria]  Engineerjng,  Bom-

 bay,  for  the  year  1980-81.

 (ii)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the  Gov-
 ernment  on  the  working  of  the

 National  Institute  for  Training  in
 Industrial  Engineering,  Bombay,  for

 the  year  1980-81.

 (2)  A  statement  (Hindi  and  Eng-
 lish  versions)  explaining  reasons
 for  not  laying  the  Accounts  and  the
 Audit  Report  of  the  National  Ins-

 titute  for  Training  in  Industrial

 Engineering,  Bombay,  for  the  year
 1980-81  along  with  the  Annua)  Re-

 year.  [Placeg  in  Library  Seg  No.

 LT-3507/82].

 (3)  A  statement  (Hindi  ang  Eng-
 lish  versions)  explaining  reasons

 for  not  laying  the  Annual  Report


